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(i) Indian Patent No. 12606S-Im-
provements in or relating to the manu-
facture of activated car-bons frpm rice 

,husk. 

(ii) Indian Patent No. 109082-Acti-
vated Carbon from ' coconut Shell. 

(iii) Indian Patent Application No. 
77.3IDelI79-An improved rptary kiln 
carrying out chemical reactions between 

: olids and fluids and fluids and fluids. 

(iv) Indian Patent Application No. 
'73IDelI81-A process for a~tivatjng 
:particular carbons in . a l.'otary kiln by 
tt atment with fluids. . . 

C, a Public · Un rtaking under the 
e . tt, of e ce echnology has taken 

courage the- commercial exPloi-
on of 'P tents ntio ed at "(0 nd 

(Ii) ave. !I collaboraf~n itb ~atl ind~ 
t ial it, t " 'av ,taken -a collabo a-

,tion project or putt' g up a demonstra-
tion unit for production of a~tivated car-

. on. . have al 0 taken steps to put 
up pilot lant. There are a~so Companies 

. already' manufacturing activated carbon -in 
:the country ba edc on charcoal. 

2788. SHRI N. E. HORO: Will tM 
Minister Of HOME AFFAI~S be ple,ase41 
10 $ at : " . 

(.b) if ~o, ~e . detaJls r~gar~iJlg 
u s of GqVerlUn~nt a OD"lth 

are.a where such acti !ties ba\1e 
Pilr.ticularly t\oti~? . 

to directive i sued in Octob~r, 1981), the 
various State Governm nt and V nion 
Territory Administrations Iau ched spe-
cial drives in this reg.ard apd efforts in 
thi direction are still continuing. Acco!'-
ding to available information, total num-
ber of 2,989 illicit arms were seize~ in 
1982 from various parts of the country. 
Maximum number of illicit arms were 
seized from Uttar Prade~h followed by 
Madhya Pradesh, Rajasthan and H a~yana. 

Modernisation of Electronic art 10 usb'y 

2789. SHRI LAKSHMAN MALLICK: 
Will the PRIME MINISTER -be pleased 
to state: 

(a) whether Government have a pro-
posal for the mode~nisation of electronic 
parts industry; 

(b) if 0 the amount proposed to be 
spent on this mod~rnisation rogramme; 
and 

(e) when tPat proposal is goi~g to be 
implemented? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT ' OF ELECT ONICS 
(SHRI M. S. SANJEEVI RAO): (1\) to 
( c) . While the Government is taking 
various measure for the growth ' and 
modernisation of tbe electronics parts in-
dustry, there is no specific proposal' for 
this. 
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